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ITEM NO.805+806             COURT NO.6             SECTION XIV-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  4426-4466/2023

PARTHA DAS & ORS.                                  Appellant(s)

                                VERSUS

THE STATE OF TRIPURA & ORS.                        Respondent(s)

WITH

C.A. No. 4473-4479/2023 (XIV-A) 
(IA No. 10465/2020 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES)

C.A. No. 4467-4468/2023 (XIV-A) 

C.A. No. 4469/2023 (XIV-A) 
(FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA 
94506/2020)

C.A. No. 4470/2023 (XIV-A) 
(FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA 
126362/2020 IA No. 12636)

C.A. No. 4471/2023 (XIV-A)
 
Date : 15-04-2025 These appeals were called on suo motu by the
Court.

CORAM :  HON'BLE MR. JUSTICE J.K. MAHESHWARI
         HON'BLE MR. JUSTICE ARAVIND KUMAR

For Appellant(s) : 
                   
For Respondent(s) : 
                   

          UPON hearing the counsel the Court made the following
                             O R D E R

1. The matter is taken on Board.

2 The  aforesaid  matters  were  reserved  for  judgment  on
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08.08.2024  and  19.09.2024  respectively  by  a  Bench  comprising

Hon’ble  Mr.  Justice  J.  K.  Maheshwari  and  Hon’ble  Mr.  Justice

Rajesh Bindal. While preparing the judgment, it is noted that the

record of recruitment with respect to TSR is not in sequence. The

record  pertaining  to  TPS/TCS  as  well  as  Inspectors  of  Boiler

Recruitment  is  not  on  record.  Therefore,  it  is  thought

appropriate  to  re-list  the  matters  on  24.04.2025  for  further

hearing.

2. The original record of TSR (Three volumes), New Recruitment

Policy Correspondence with Central Government (One Volume) and

Recruitment Process-Review (one volume) has been handed over to

Shri Shuvodeep Roy (AOR), who will flag the relevant pages and

place the same on the next date of hearing.

3. The record with respect to TPS/TCS and Inspectors of Boiler

Recruitment process will be placed on record by the counsel for

the State of Tripura and counsel representing the Tripura Public

Service Commission on the next date of hearing.  

(GULSHAN KUMAR ARORA)                           (NAND KISHOR)
AR-CUM-PS                               ASSISTANT REGISTRAR
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